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IN THE HON'BLE NATIONAI, GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI

IN ORIGINAL APPLICATION NO. 593OF 2023

Mursaleen .....Petitioner(S)

Versus

State of Haryana & Ors. . Respondents

Interim status report of Member Secretary State Environment Impact
Assessment Authority, Haryana on behalf of Respondent No. 6 in
compliance of direction dated 06.10.2023

MOST RESPECTFULLY SHOWETH:

That the present Original Application has been filed against sand, bajri and

boulder (BGS) mining being done in District Yamunanagar, Haryana by

mine lease holders/private respondents.

That in the present matter on 06.70.2023, this Hon'ble 'fribunal was pleased

to pass an order and issued directions to the Answering Respondent No. 6

to file a status report covering all the points which have been noted in para

No, 2 and 3 of the orders dated 06.10.2023. The relevant portion of the

order is reproduced below for ready reference:-

2. The stand of the applicant is that illegal mining is going on in the

absence of the aalid Distrtct Suruey Report, Comprehensizte

Mining Plan, Replenishment Stuilies and the mining is being done

outside the mining lease area based on the defectioe

Enoironmental Clearances (ECs) ganted without EIA Stuily/EMp

or public hearing and granted without cluster EIAs. lt is the

further case of the applicant that the mining is being done

without obtaining CTO/CTE and by using heaoy machinery and
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beyond the permissible depth anil that the mining of sand, bajri

and boulder is being done on the basis of the ECs issued for sand

only.

3. Eurther allegation is that the EC conditions haoe not been

adhered to and no post monitoing has been done and the mining

is being done in a sub-metgeil zoater area beyonil the permissible

ilepth by using heaoy machinery.

4. The allegation made in the OA leaeals that the substantial issue

relating to enoironment is inaoloed in the matter.

5. Hence, at the first instance, we deem it proper to call for the

report from the Respondent No, 6, State Leoel Enoironment

Impact Assessment Authoity (SEIAA), Haryana. The Respondent

No. 6 zaill gioe the report coztering all the points which haoe been

noted abooe. Let the report be submitted u:ithin six weeks by e-

mail at judicial-ngt@goa.in preferably in the form of searchable

PDF/OCR Support PDE and not in the form of lmage pDF.

That in compliance of the above directions, the answering Respondent;

vide Order dated 26.-10.2023, constituted a Eight (8) Members Sub-

committee to be headed by the Chairman, State Expert Appraisal

Committee (SEAC), to visit the relevant sites in district Yamunanagar and

submit report as per the directions of Hon'ble NGT. The Copy of Order

dated 26.10.2023 is annexed as Annexure R

That in view of the direction of Hon'ble NGT, information as per record

were obtained from the SEIAA, Mining Department and Regional officer

Yamuna Nagar, HSPCB. The copy of information is annexed as Annexure

R-6/2.

That further, to appraise the Members of Sub-committee regarding the

areas and aspects to be covered were discussed with all the Sub-

Committee Members on L0.11.2023. The said meeting was also attended by

the Additional Deputy Commissioner, Yamunangar as representative of

Deputy Commissioner, Yamunanagar, who assured all support and co-
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6

operation to the Sub-committee during the field visit. 'I'he Copy of Minutes

of Meeting held on 1.0.L7.2023 is annexed as Annexure R-6/3.

That the sub-committee visited the site on 23.77.2029 and the

representatives of different concerned departments were asked to submit

the present status of all alleged mines (28 number of mining lease) referred

in the Original Application as Annexure ,{1. Out of which, the sub-

committee visited the following sites, whereas the report of the sub-

committee is awaited:-

Sr. No. Name of Sitc
1 Bailgarh (South and Norlh)
2 Devdhar Block
3 Kohliwala
4 Malikpur Khera

Praver:

In the light of the submissions made above and keeping in the view

of number of Site Inspections to be carried out by the committee, this Hon'ble

Tribunal is humbly prayed to grant further 3 months time period to submit a

consolidate Report in the matter covering all the points which have been

noted in Para No. 2 and3 of the Orders dated 06.10.2023.

State Environment Impact Assessment
Authority, Haryana

Verification:

Verified that the contents of Para No. 1 to 7 of the above are correct

and true to my knowledge and belief. No part of it is false and nothing

material has been concealed therein.

Place: Panchkula
Dated:79.12.2023

Place: Panchkula
Dated:'19.12.2023

Pardeep Kumar, IA , Member Secretary,

I I
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Statc Invironment Ir pact Assessnrcnt Authoritv. Haryana,
Bar-s No.55-58. Pravatan Bhau.an. Secttrr-2 panchkula.

In compliance to thc direcrions made hy' IJon'hre NCT in lhe above
mentioned case, a Sub-cornmittec is herebv constitu;cd bv supcrseding rhe earlicr
orders issued by the Authoritl, in this ,"go.i on lg. 10.1013.

'l-elc'phone \o. 01 72-2565112
E-nrail lD: sriaa-l l cnr'11hrr.gO\'.rn

ORDER

During thc cours!. of hcaring on 06.10.1013. Hon'hlc National Grccn
(NGT) rvas plcase d ro rnake directions ro Respontlent No. 6 (i.e. Statc

["nvi r<lnmen t Inr pact,,\sscss Dlcnt r\uthori tr, Ha r\)all it ln O.,\ \o. 593 of 2{)23
Ilursaleen Versus Statc of lla r 'ana & C)rs to gtyc a report, covering all thc

points, r.vhich have been lncntioncd in the cornplainr, pcrrding betbre the Hon.ble
Tribunal, regarding rhe alleged illegal mining activiries erc. in District
Yamunanagar (Harrana)

-f 
he composition of the rer ised Str [r-conr nr i ttee *ill be as under

l. Chainnan. SITAC. Ilaryana (Chairrnan)

2. Member Secrcran.. SEAC, Hary,ana (Member)

3. Rcpresentativc ol l)cputv Commissioncr. yamunanagar (Member)

4. Represcntativc oI l)irector Ceneral. Mincs & (ic,r:log1, Department.

Haryarra (Member)

5. Rcprescntativc ol- l:ngineer-in-Chiel. Inigarion & Water Resources

Departmcnr. I lary.ana (Member)

6. Representative ol'l.iSPCB (IVfember)

7. Depur-r, l)istricr Attornel, ,r Assistan( l)isrricr Attomey. (HSpCB &
SEIAA ) (Members)

8. Regional Of'flccr. I lSPCll (yamunangar). llc w,ill co-ordinate amons.

thc Ir{enrbcrs ol'thc Sub-committee for thc site visit.
Nole:

Sh. Pardeeo K u ma r'. IAS . 1lI r:nr ber Secretan'. S E L{..\ I larr ln:r ) *ill be rhe \odal
Officcr, to set the needfrrl donc lu cnsure the conrnlia rree of thc Orders datetl
06. r 0.2023 , passed b Hon'ble \ational C reen Tribu nal (N(;1').

Placc : Panchkula
Drrted:26.10.2023

Sanrccr P*l Srow, IAS(Retd.)
6

t19f
\;,\. Cha

.t.'

i rnr.r n " Sl-lAA, Han ana
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E,ndst No. SIIIAA/ltRl2023/ Datcd:

A copy of above is lbnvarded to lbllori'ing llor inlbrmation and lurther
necessary action alongwith a copy of Order dated 06.10.2023 passed b1' the
Hon'ble NG'l' in OA No. 593 of 2023, plcase:

l. lvlember Secretarl', HSPCB, C- I I . Sector-6, Panchkula rvith a request to
Nominate his representative as well as direct concerned Regional Olficer
(to co-ordinatc & assist the Sub-committee) tbr inspection of the
projcct site(s).

2. Deputy Comrnissioncr. Yanrunanagar with a request to norninate his
representative tbr inspection of the pro-iect site(s).

3, Director General, Mincs & Geologl' Department ,uvith a request to depure
inorninate his representative for site inspection ol the project site.

4. Chairman, SEAC, llaryana
5, Ilngineer-in-Chie1. Irigation & Water Resources Depanment, Haryana

with a request to dcpute /nominate his representativc fbr site inspection of
the project site(s).

6. Member Secretary, S[AC, Har1.'ana
7. Dcputy District Alton'rev / Assistant District Attomel,', (FISPCB &

StIAA) {Members)
8. Regional Officer, HSPCB (Yarnunangar). He will co-ordinare among the

Members of the Sub-committee lbr the site visit.
9. [)S to Chaim.ran. SEIAA. Haryana

c

\1e
sr_

mber Secreta rl.,
IAA, Harvana

643



c--

LIST OI.. BGS/SAND MININ(; CON:I'RACTS OI.- DISTRICT YAMUNA NAGAR

S.

No,
Name of Lease
Holder (Mining

Unit)

DSR Lctter of
Intent
(r,or)

Comprehensi
ve Mining

Plan

Rcplcnishmcnt
Study

T]IA/EMP Public
Hcaring

Pcrmissib
le Depth

Enyironmc
nt

clearance

f,C for
(Boulder,
Gravel,
Sand)
(BGS)

CTE CTO Rcmarks

M/s Yamuna Inlra
developers P. Ltd.

Begampur (YNR
B37)

Area-3 9.50 ha

No For 08 ycars
dated

l 9.06.20 r 5

valid for 05
years dated
01.01.2016

No need of
Replenishmcnt
Study due to

outside river hed

27.08.20t6 09.03.2016
at 02:00

PM Village
Begampur

Maximum
9 Mtr. as
outside

river hed

29 .06.2017 txiS 1 8.08.201 7 0l/ t0/201 8

to
30/09/2020

Mining
Terminated
vide order

dated
26.11.2020

1 Sh. Pramjeet
Singh

Pipli Majra Block
(YNR 829.30 &
3t)

Area - I 8.20

No For 08 years
dated

I 4.09.20 I 5

valid for 05
years dated
22.12.2015

No need of
Replenishment
Study due 10

outside river bcd

20.11.2015 19.04.2016 Maximum
3Mtr.

granted as
per EC
letter

I3.10.20 r 6 B(;S 30t03/2017 13110/2022
to

30t09t2023

Lol expired on
t3.09.2023

) Sh. Karaj Singh
s/o Major Singh
YNR

Malikpur Khadar
(YNR 828)

\rea 23 .2 Hac.

No I For 08 years
dated

14.09.201s

valid for 05
years dated
22.t2.20t5

No nced of
Replenishment
Sludy due to

outside river bcd

20.11.2015 19.04.2016 Maximum
9Mtr. as

outside
river bed

I 3. 10.201 6 BGS 30.03.20t7 t5t05t2023
to

30109/2024

Operational

ANNEXURE-R-6/2

I l

l.

I tt
I

I

I

I

I
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S

No.
Namc of Leasc
Holder (Mining

Unit)

DSR l,etter of
Intent
(Lor)

Comprehensi
ve Mining

Plan

Replenishment
Study

I]IA/EMI' Public
Hearing

Permissib
le Depth

Environme
nt

clearance

EC for
(Boulder,
Gravel.
Sand)
(BGS)

CTE CTO llcmarks

4 Mis Delhi Royalty
Company
Kohliwala (YNR
821 e22')

Area- 13.59 Ha

Iror 08 years
dated

19.06.201 5

23.02.16 for 5
Years and
12.10.21 for 3
Years

No need ol
Replenishment
Study duc to

oulside river bed

I 1.03.2016 Maximum
3Mtr.

granted as

per EC
letter

I]GS 06/0712016 0t/10/2021
to

3010912022

Mining
'l'erminatcd

vide order
dated

10.]l2.202t

M/s Kawalj it
Singh Batra
Galauri Illock
(YNR 839)
Area-24.00 Ha

NO For 08 years
dated

20.t0.20t6

valid for 05
years dated
3 0. r 2.2016

No need of
Replenishment
Study due to

outside river bed

09.0t_20r7 No
Required
as, the
Project
Area is less
than 25.00
Ha

Maximum
9Mtr. as
outside

river bed

25.05.2011 08t09t2023
to

30/09/2024

Suspended on
t7.06.2022

6 M/s Northern
Royalty Company

Devdhar Illock
(YNR 824)
Area-3 1.87 lla

No For 08 years
dated

19.06.201 5

valid for 05
years dated
01.01.2016

I:,nvironmcnt
Clearancc was

granted that
Proj ect

Proponent shall
submit annual
replenishmcnt
rcport certified

by an authorized
agency

25.04.2016 Maximum
3 Mtr.

granted as
per EC
letter

(being
river bed
Mining)

27.06.2016 IXiS 06107t2016 0t/t0/2023
to

30/09/2024

Operational

valid lor 05
years dated
23.02.2016

Environment
Clearancc was
granted subject

to condition
Project

Proponent shall

25 .04.2016 09.03.20 I 6 Maximum
3Mtr.

granted as
per EC
letter

(being

27.06.2016 BGS 0lt0t20zl
to

30/09/2022

Mining
Terminated
vide order

dated
14.07.2022

25.04.2016

I

No 27.06.2016

I

5.

l

BGSI

I

10.03.20 t6

I

I

I

I

I

| 7. I M/s Mubarikpur I No For 09 years

I lRoyalty I daredI I I rq.oo.zors
Bailgarh Block I I

I tYNn sz I I

06.07.20t6

I
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S.

No.
Name of Lease
Holder (Mining

Unit)

I)SR Letter of
Intent
(Lor)

Comprchensi
ve Mining

Plan

Rcplenishment
Study

EIA/EMP Public
Hearing

I'crmissib
le Dcpth

Environme
nt

clearance

EC for
(Boulder,
Gravel,
Sand)
(BGs)

CTE CTO Ilemarks

Arca-28.00 IIa submit annual
replenishment
repoft certified

by an authorized
agency

river bed
Mining)

8 M/s P.S. Buidtech

Jaidhari Block
(YNR B33)

Area -48.60 Ha

No For 08 years
dated

30.11.20r5

valid for 05
years dated
10.06.201 6

No need of
Rcplenishrnent
Study due to

outside river bed

04.0 r .20 r6 23.05.2016 BGS 14lt2120t 6 0111012023 -

30/09t2024
Operational

9 M/s JPY
Consortium Pvt
Lrd.

Dhanaura Block
(YNR B 1 8)

Area- 18.18 Ila

\o For l0 years
dated

28.12.2017

valid for 05
years dated
26.03.2018

Environment
Clearancc was
granted subject

to condition
Proj ect

Proponent shall
submit annual
replenishment
report certified

by an authorized
agency

06.04.201 8 No
Required

as, the
Proj ect

Area is less

than 25.00
Ha

Maximum
3Mtr.

granted as

per EC
letter

(being
river bed

Mining)

I 9.06.201 8 I}GS 25/06/20t8 0U10t2022
to

30109/2023

E-Rawaana
dc-activated

l0 JSM Foods P, Ltd,

Mandoli Ghaggar
West Block (YNR
84)

Area- 25.56 l-la

No For 07 years
dated

19.06.2015

valid for 05
years dated
08.01 .20 I 6

Replenishment
Study approved
vide letter dated

09.08.22

28.06.2016 26.04.2016 Maximum
3Mtr.

granted as

per EC
letter

(being
river bed
Mining)

21.12.20t6 Sand
M inor

Mincrals

30103t20t7 2vt212022
to

3010912023

Lol expired on
18.06.2022

I

I

I

I I

I I

I

I Maximum I 15.09.20I6

I rrnlr. u' 
I

outside I

] river bca I

I

I

I

ll
I

I

I
I

I

I

I

I
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S.

}-t.r.

Name of Lcase
Holder (Mining

Unit)

DSI{ Letter of
I ntent
(LOD

Comprehensi
ve Mining

Plan

llcplenishment
Study

EIA/EMP Public
Hearing

Permissib
le Depth

Environme
nt

clearance

EC for
(Boulder,
Gravel,
Sand)
(BGS)

CTE Remarks

ll JSM Foods P. Ltd
Mandoli Ghaggar
East Block (YNR
B3)
Area- 20.18 Ha

l\o F'or l0 years
dated

l 9.06.201 5

valid for 05
years dated
08.01 .2016

Environment
Clearance was
granled subject

to condition
Project

Proponent shall
submit annual
replenishment
report certified

by an authoriz.ed
agency

28.06.2016 26.04.2016 Maximum
3Mt.

granted as

per EC
lctter

(being
river bed
Mining)

Sand
Minor

Minerals

3010312017 2U12t2022
to
20112t2026

Operational

t2 Sh. Joginder Singh

Gumthala I Block
(YNR Br6)

Arca 44.62 lla

No For l0 years
dated
19.06.201 5

valid for 05
years dated
0l .01 .20 | 6

Environment
Clearance was
granted subject
to condition
Project
Proponent shall
submit annual
replenishment
report certified
by an authorized
agency

25.04.2016 04.04.2016 Maximum
3 Mtr.

granted as
per EC
letter

(being
river bed
Mining)

27.06.2016 B(]S l5/09/2016 0l /10/201 8

to
30t09/2023

Mining
Terminated
vide order
dated
2s.04.2022

13. M/s MP 'l raders

Nagli Block (YNR
B 1s)
Area 77 .25 HA

Na For l0 years
dated

20. | 0.20 l6

valid for 05
years dated
06.03.2017

and

valid for 02

0t.10.2022
to

30.09.2024

Operational

CTO

2t.12.2016

I

I

I

I

EC granted I Sand
by MoEF I Minot

& CC, GoI Minerals

I

I

I
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S.

No.
Name of Lease
Holder (Mining

Unit)

l)stt Lcttcr of
Intent
(Lor)

Comprehensi
ve Mining

Plan

lLcplcnishmcnt
Study

I.],IA/EMP Public
Hcaring

Permissib
le Depth

Environme
nt

clcarance

EC for
(Boulder,
Gravel,
Sand)
(BGS)

(lTI,l C'TO Remarks

years dated
1 | .t0.2022

14. M/s Development
Strategies India P.

Ltd

Pobari Block
(YNR Bl l)

Area-23.05 Ha

No For 09 years

dated
19.06.201s

valid for 05
years dated
09.03.2016

Environment
Clearance was
grantcd subject

to condition
Projcct

Proponent shall
submit annual
replenishmcnt
rcport certified

by an authorized
agency

25.04.2016 I 0.03.20 l6 Maximum
3Mtr.

granted as
per EC
letter

(being
river bed
Mining)

27.06.2016 B(JS 06.07.2016 01/l0/202t
to
30/09/2022

Mining
Terminated
vide order

dated
29.08.2022

15. M/s Routes &
Joumeys

Beer Tapu Block
(YNR 87)
Area- 14.45 Ha

\o For 07 years
dated

19.06.2015

valid for 05
years dated
08.01 .201 6

Environment
Clearance was
granted subject

to condition
Proj ect

Proponent shall
submit annual
replenishment
report certified

by an authorized
agency

03.03.201 6 Not
Required

as, the
Project

Area is less

than 25.00
Ha

Maximum
3Mtr.

granted as
pef EC
letter

(being
river bed
Mining)

27.06.2016 27.12.20t6 25lIt/2022
30109t2023

[,ol Expired
on 18.06.2022

16 Elitc Mining
Corporation

No For 09 years
dated

valid for 05
years dated

Replenishment
Study approved

3 r.03.2016 19.08.20 t6 Maximum
3Mtr.

20.05.2016 Sand
Minor

03/04/2017 19104/2022
to

Operational

I

I

I

I

I I

l

Sand /

Minor I

Minerals I

I
I

I
I

648



-\l-
S.

No,
Name of Leasc
Holder (Mining

Unit)

DSR Letter of
Intent
(LOD

Comprehensi
ve Mining

Plan

Rcplenishment
Study

EIA/EMP Public
Hearing

Permissib
le Depth

Environme
nt

clcarance

EC for
(Boulder,
Gravel,
Sand)
(BGS)

CTII CTO Remarks

Cumthala South
Iilock (YNR B 17)

Area- 49.67 Ha

30.1 L201s 23.02.2016 vide lefter dated
09.08.22

granted as

per EC
letter

(being
river bed
Mining)

Minerals 30/09/2024

17 Kulvinder Singh

Kanalsi South
Block (YNR Bs)

Area 44.14 tlA

For l0 years
dated

30.1 l .201 5

valid for 05
years dated
10.06.201 6

Replenishment
Study approved
vide letter dated
09.08.22

23.06.2016 Maximum
3Mtr.

granted as

per EC
letler

(being
river bed
Mini

i 5.09.20 l6 BGS 14.t2.2016 06/0712021 -
30t09t2024

Operational

I8 Kulvinder Singh

Jathlana Block
(\,NR B12)

Area-I01.27 Ha

No For 09 years
dated
30.11.2015

valid for 05
years datcd
I 0.06.20I 6

EC granted
on

I7 .03 .20 t'l
by MOEF
& CC, GoI

Sand

M inor
M incrals

03.04.20t7 04/05t2023
to
30109t2024

Operational

l9 M/s Kawaljit
Singh Batra
M.T. Karhera
Block (YNR B l3)

Areal.79 lla

No For 07
years dated
20. r 0.20 l6

valid for 02
years dated
25.01 .2013

Replenishment
Study approved
vide letter dated
17 .03.2023

0s.05.2023 Maximurn
3Mtr.
granted as
per EC
letter
(being
river bed
Minin

t9.06.2023 Sand
Minor

Minerals

1610412018 0vt0t2022
to
30/09t2024

20. Apcr Mines, No I'or 07 valid for Iinvironment 25 .04.2016 05.04.20I 6 Maximum 09.03.2016 B(]S I I .08.201 7 07112t2017 Mining

No

I

I

I

I

I

I

30.0s.20r6 

|I

I

I
I I I

I

I

I

ooerational 

I

I

I
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S

No.
Namc of Leasc
Holdcr (Mining

Unit)

I)SR Lettcr of
Intent
(Lor)

Comprchensi
ve Mining

Plan

Replenishment
Study

EIA/EMP Public
Hcaring

Permissib
Ie Dcpth

Environme
nt

clcarance

EC for
(Boulder,
Gravel,
Sand)
(BGS)

CTE c't'o

Management
Service P. L,td

Lapra Block
(YNR B10)

years dated
20.07 .201s

05years dated
09.03.2016

Clearance was
granted subject
to condition
Projecl
Proponent shall
submit annual
replenishment
report certified
by an
authorized

3Mtr.
granted as

per EC
letter

(being
river bed

Mining)

to
30/09t2018

Terminated
vide order

dated
22.M.2020

Astin Excavation
& Mining P Ltd.

Yamuna Nagar
Unit 2

Arca 5 54. ll lla

No For 08
years dated
03.01.2014

valid for 05
years dated
22.12.2014

Environme
nt

Clearance
was granled
by MoEF

& CC, GoI

CTO
granted

from
0t.10.2022

to
30.09.2023

As per mining
report LOI
Expired on
02.01 .2023

22 M/s Calleis NA
Realtech Pvt.Ltd

Bailgarh North
Block(YNRBI)
Area- 44.00 Ha

No f'or 07 years
daled
I 9.06.201 5

valid for 05
years dated
02.02.2016

08.07.201 6 Environme
nt

Clearance
was Not

granted by
SEIAA

'l he Proposal
for grant of

Environmcnt
Clearance was

withdrawnl
and the Lease

was
terminated on

14.01.202t
23. M/s Ganga

Yamuna Mining
( ompany

No F-or 07 years
dated
r 9.06.2015

valid for 05
years dated
07.12.2015

No need of
Replenishment
Study due to

outside river bed

25.04.2016 )..'ot

Required
as, the
Proiect

BGS 01/08t2016 0t/10/2021
to

30/09/2022

Mining
Terminatcd
vide order

dated

2t

Remarks

ll I

I

Area- 34.28 Ha 
I I

I

I

I

I

I

I

I

I

I

I I

Maximum I 27.06.2016
9Mtr. as

outside I

river bed I I

650



-\j-
S

No.
Namc of Lease
Holder (Mining

Unit)

DSR Lctter of
Intent
(Lor)

Comprehensi
ve Mining

Plan

Replenishment
Study

EIA/EMP Public
Hearing

Permissib
le Depth

Environme
nt

clearance

EC for
(Boulder,
Gravel,
Sand)
(BGS)

CTE c'to Remarks

Bhood Kalan
(YNR B le)
Area- 12.62 Ha

Area is less
than 25.00

Ha

t 4.0'7 .2022

M/s Ganga
Yamuna Mining
Company

Bhood Majra
(YNR 820)

Area- 9.95 Ha

No For 07 years
dated
19.06.2015

valid lor 05
ycars rlated
23.12.2015

No need of
Replenishment
Study due to

outside river bed

02.12.2015 Not
Required

as, the
Project

Area is less
than 25.00

Ha

Maximum
9Mtr. as

outside
river bed

12.04.2016 t]GS 09.06.201 6 01t10t202t
to

30109/2022

Mining
Terminated
vide order

dated
t 4.07 .2022

25 Saharanpur Mines
Management
Service P Ltd.

Mandewala (YNR
B36)

Arca-15.00 Ha

No For 08 years
dated
19.06.201 5

valid for 05
years dated
I 0.03.2016

Environment
Clearance was
granted subject

to condition
Proj ect

Proponenl shall
submit annual
replenishment
report certified

by an authorized
cnc

25.04.2016 Not
Required

as, the
Project

Area is less
than 25.00

Ha

Maximum
3Mtr.

granted as
per EC
letter

(being
river bed
Mining)

27.06.2016 I]GS I I .08.201 8 23/ 10t2021 -
to

30109t2022

Mining
stopped vide

order NGT dt
06.05.2022

26 Saharanpur Mines
Management
Service P Ltd.

Jaidhar Block
(YNR 834)

No For 08 years
dated
20.07.2015

valid for 05
years dated
12.0t.2016

No need of
Replenishment
Study due to

outside river bed

31.05.2016 r 9.04.201 6 Maximum
9Mtr. as
outside

rivcr bed

20.08.201 8 Sand

Miner
Mineral

25110/2021 30/t0t2021
to

30/09/2022

Mining
stopped vide

order NGT dt.
06.05.2022

l,,

I

I

I

I

I

I

I
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No.
Name of Leasc
Holder (Mining

Unit)

I)SR Lcttcr of
Intent
(Lor)

Comprehcnsi
ve Mining

Plan

Replenishment
Study

EIA/EMP Public
Hearing

Permissib
le Depth

Enyironmc
nt

clearance

EC for
(Bouldcr,
Gravel,
Sand)
(BGS)

C'TE CTO llemarks

Area-25 .7 0 Ha

2',7. Apar Mines
Management
Services P.Ltd

Nandgarh Block
(YNR 836)

Area- 29.70 lfa

No For 08 years
dated
20.07.2015

valid for 05
years dated
10.03.20 I 6

Environment
Clearance was
granted subiect

to condition
Pro.ject

Proponent shall
submit annual
replenishment
repoft certified

by an authorized
agency

25.04.2016 04.04.20t6 Maximum
3Mtr.

granted as

per EC
letter

(being
river bed
Mining)

27.06.2016 I]CS Not Granted Not Granted T erminated
vide order
DGMG dt.
02.07 .2020

28. M/s Bala Ji lnfra

Jairampur Jagir
Block (YNR 86)

Area -33.5 8 Ha

No For 08 years
dated
30. I r .2015

valid for 05
years dated
10.06.201 6

Environment
Clearance was
granted subject

to condition
Projecl

Proponent shall
submit annual
replenishment
report certified

by an authorized
agency

28.06.2016 03.04.2 0 I 8 2.56 mtr
(as per

replenish
ment)

29.01 .2022 I]GS 07 /02/2022 2l 102/2022 Mining stop
vide order
NGT dt,

24.05.2022

I

I

I

I I

I

I
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Stntc Iirtvirort ntcn I I rrr pact Asscssnrctlt A rr thority' I'la tylna'

Ilays No.55-511, l)l'itvittitn Illtitrvan' Sector-2 [)anchl<trla'

'l clcpltt,rrc Nrr

I:-rlrlril II):

llltrccl: l':l /I I12O23

o I 7 2 -25 6 5232. 1() I 3 9 5 6

,,1 | t;r21 (!n! (it hrv qo

N{cnttrcr Sccrctrtrl,
I ltn na Stiltc l'ollution C'ontrol Ilo rd

I)cf,ut1. Oomrrrissioncr. Yatnunanagar

l)ircctor ( icncral.
i\lincs & (icologv l)cPanmcnl' IIary nir

Chairtnan. SIrA(i' I IlrYana

Iirrsirtccr-irt-( hicf.
Illiuirrion & W:tlcr l(csottrccs I)cptt. llarlana

i\lcnttrcr Sccrctar'-v. Sli\('. II ryani!

I)cnut\ l)islt'ict,\lt,rrrrcl. IISI'CIl
,rsiirrr,,rt I)i51ri!l \ltorrr(). Slilr\'\' I llrlurur
llcrionll Ol liccr. I ISI)Cl). \'irrnunrtltgar

Subjcct: l\linutcs of iUccring in lhe nrirttcr of C)"\ No' 593 of 2023 titlcd as "i\lursalcen

Yersus Slatc of llarllna .'t Ors hcl<l on l0'll'202'1' untler thc Chairnranship

of Sh. Sanrccr l)al Srorr', LrrS (llctd')' Ch:tiruran' Slil"\'\' Ilarl'ana'

l'leasc rcli;r to lhc snbiccl notcd ll)ovc'

In tl.tis cortncctior. Ihalc hcen dircclcti to lirrrvanl llcrcrrith I\Iinutcs of

1\tccting in thc ln:lltcr 0f (),'\ No' 593 of 2023 tillcd :ls "Nlurs'tlcen Vcrsus St;rtc of

Ilaryana & Ors hclrl on !).!-L]!ff, ttntlcr thc Chairnranship of Slt' Santccr l'al Srorv'

l,\S (Rctd.), Chairntln, SEIAA, Illryana, lirr cotttpilatiorl ol rcport' on all thc issttes

nrcntioncd b1'thc llon'blc NG'I. Nor l)clhi' rcgartlillg illcgal nlining bcing cottrnrittctl in

Districl Yarnuna Nagar' I Iarl'ana.

'I'his is lirr yrur kind infortttltliou & rccortl' ;rlcasc'

^J'* 
\{u r-"'z''

..1ssistin t

j\Icrrro No: Sl:lr\,\/lll{r'102\i -lq6- I"\

'llr

[ntlst. No' SDIAA tlllt/zo:.3/ t'c5- Ic(

A copy ofabove is lbrrvardcd lirt inlbrltlatiort to tltc lirllo*ings:

I . PS to Chairman' StilAn
2. I'A to lvlcmbcr Sccre tlry', I ISI'C'[]

1

-1

{
5

6

7

8

I

for i\lerrtlttr Sctl (txr),
cJ 1_ S Ii I '\,\. irrlattrt

l)xlr(l: /'l /l l/l0l-1

\(* ""'".
,\ssistxllt

lo!' i\lcntl)cr Sccrclrtr)"

c 1,_ 
St) l 

'r 
'r. Ilarlrtttrt

!^.^-t"'-h

.I

l

I

I

I

:

I

I
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Minutes of Meeting in the matter of O.A. No. 593 of 2023 titled
"Mursaleen versus State of Haryana" held on l0.ll.2{123 under thet

1

Chairmanship of Sh. Sameer Pal Srow, IAS (Retd.), Chairman, SEIAA,
Haryana at Bay's No. 55-58, l't Floor, Paryatan Bhawan, Sector-2,
Panchkula, Haryana.

Shri Pardeep Kumar, IAS
Director, Environment & Climatc Change
Department, Haryana
Sh. Alush Sinha, IAS Additional Deputy Commissioner,

Yamunangar (Through VC)
Chairman, SEAC, Haryana
Chief Engineer Environment, HSPCB
State Mining Engineer,
Mines & Geology Department,
Haryana
XEN/ Irrigation Dcpartment
Deputy District Anomey, HSPCB
(Through VC)
Regional Officer,
Yamunanagar, HSPCB
Assistant District Attorney, SEIAA, Haryana

7

J

4
5

6

7

8

Sh. Vijay Kumar Gupta
Sh. Bhupender Singh Rinwa,
Dr. Madhvi Gupta

Sh. Vijay Garg
Sh. Paramjit Surjewala

Sh. Virender Singh Punia

Sh. Ajay Choudhary9

At the outset, the Chairman, State Environment Impact Assessment Authority,

Haryana (SEIAA) (hereinafter refer to as "THE AUTHORITY"), greeted the Participants /

Members/ representative of the Joint Committee; so constituted in Original Application

No. 593 of 2023 titled "Mursaleen versus State of Harvana" and gave a brief

background of issues raised / directions made in the Present Application to the Respondent

No. 6 (i.e. SEIAA, Haryana), pending before the Hon'ble National Green Tribunal (NGT),

New Delhi.

Thereafter, the Member Secretary of the Authority circulated a draft Proforma

among the participants, which is to be used to capture various inputs / information(s)

during the sites visit. Brief discussions were held and further suggestions were invited from

the Members as if an1'thing is to be added to the draft Proforma, prepared for the site visits.

Considering the suggestions and views of the Pamicipants, the format of Proforma was

agreed & finalized.

Page 1of Z

List of Participants

Member Secretary, SEIAA & HSPCB
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Thereafter, brief discussions regarding applicability and relevance of Sand

Mining Guidelines, 2016 and 2020 were held with the Participants (discussions were

mainly focused on DSR, Approved Mining Plan, Replenishment Study Report and

restriction with regard to the depth & level of water table).

In order to ensure, strict compliance of the directions made by the Hon'ble

NGT in the instant case, participating departments were directed to ensure that exercise of

field visits is carried out by ensuring the personal presence to the extent possible, so that

realistic and correct information can be captured and accordingly submitted before the

Hon'ble NGT in this case.

Beside this Mines & Geology Department, Haryana were conveyed through

the representative attending the Meeting to nominate a representative from the Head Office

for the entire duration of the site visits. Additional Deputy Commissioner, Yamunanagar

was also conveyed to depute representatives from District Revenue Department (i.e. Naib

Tehsildar / Kanoongo) and BDPO from the District Block and Development Panchayat

Office to assist the Joint Committee for carrying out the site inspection.

To ensure better co-ordination and clear understanding among the Members of

the Sub-committee, Additional Deputy Commissioner, Yamunanagar agreed to hold a

meeting to prepare methodology for the field inspections on 23.11.2023 at 10:00 AM in

the Conference Room of the Deputy Commirsioner. Diglr;ict Yamuna Nasar.

During the course of Proceedings, it was also decided to provide copies of

Environment Clearances & other relevant documents; to the Chairman of the Joint

Committee alongwith Sand Mining Guidelines 2016 and2020.

Members of the Joittt Committee assured the Authoritv: ressrding

comDliance of' the directions made bv the Hon'ble NGT in the this case,

Thc mecting cnded with a votc of thanks.

PaEe 2 of 2
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